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 (e) Yes, Sir. 

 (f) This road consists of four core network roads, i.e. (i) Badiara to Nandla, (ii) Nandla to 
Jhalwari, (iii) Jhalwari to Bhamwari and (iv) Bhamwari to Manghara. 

 The Badiara-Nandla road has been completed under PMGSY Phase-II. 

 The Nandla-Jhalwari road has been awarded on 23rd August, 2006 and was scheduled to 
be completed by 22nd August, 2007. The work was held up due to stay granted by the court. 
The stay has been vacated on 20th September, 2008. After this, the contractor did not start the 
work for which liquidated damages of 10% amounting to Rs. 14,71,349.00 has been imposed on 
him on 24th November, 2008. 

 For Jhalwari-Bhamwari and Bhamwari-Manghara roads, field data to prepare Detailed 
Project Report (DPR) has been collected but further progress could not be made as the people 
of Manghara have not yet agreed to donate their private land coming in the alignment. The DPR 
of this road shall be prepared when the people of the area agree to donate their private land as 
per government policy. 

Loans provided in Andhra Pradesh under SGSY 

 *234. SHRIMATI T. RATNA BAI : Will the Minister of RURAL DEVELOPMENT be pleased to 
state:  

 (a) the loans provided in Andhra Pradesh under the Swarnjayanti Gram Swarojgar Yojana 
(SGSY) during the last four years; 

 (b) the number of SC/ST beneficiaries in East Godavari, West Godavari and 
Visakhapatnam districts in Andhra Pradesh; and 

 (c) the future programmes identified in each State especially in Andhra Pradesh agency 
areas? 

 THE MINISTER OF RURAL DEVELOPMENT (SHRI RAGHUVANSH PRASAD SINGH): (a) 
The loans provided in Andhra Pradesh under the Swarnjayanti Gram Swarozgar Yojana (SGSY) 
during the last four years are as under:— 

 Year No. of SGSY groups Bank Loan with SGSY subsidy 
   (Rs. in crores) 

 2004-05 521331 137.76  

 2005-06 627553 206.10  

 2006-07 636674 543.06  

 2007-08 708315 331.00  

 (b) The number of SC/ST beneficiaries in East Godavari, West Godavari and 
Visakhapatnam districts in Andhra Pradesh during the last four years is given  below:— 
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 State/District 2004-05 2005-06 2006-07 2007-08 

Andhra Pradesh     

East Godavari 2098 3184 7629 5708 

West Godavari 992 1389 4216 2610 

Visakhapatnam 136 712 5242 3893 

 (c) The Ministry of Rural Development will continue the programme of SGSY in the country 
including Andhra Pradesh during the 11th Five Year Plan. The main focus will be on organizing 
the rural poor into Self Help Groups (SHGs) through the process of social mobilization, creation 
of federations of SHGs, development of micro enterprises in rural areas, creation of 
infrastructure for marketing of the products of SHGs, special programme for upgrading the skills 
of rural BPL youths through placement linked skill development projects and provision of income 
generating assets through mix of bank credit and government subsidy. 

Augmenting coastal security in Kerala 

 *235. SHRI P.R. RAJAN: Will the Minister of HOME AFFAIRS be pleased to state: 

 (a) whether Government had assured steps to augment the facilities of coastal security 
police stations of Kerala; 

 (b) if so, the details including the status of assurance given to provide new boats to the 
coastal security police stations of Kerala; 

 (c) whether there is any delay in fulfilling the above assurance; 

 (d) if so, whether affirmative steps will be taken to fulfil the above assurance; and 

 (e) if not, the reasons therefor? 

 THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRIMATI V. RADHIKA 
SELVI) : (a) to (e) under the Coastal Security Scheme, which is a supplemental initiative to 
assist coastal States and Union Territories in strengthening their infrastructure and facilities for 
coastal patrolling and surveillance, assistance has been earmarked for the State of Kerala as per 
details indicated below:– 

Sl. Items approved Outlay approved 
No.  (Rupees in lakh) 

1. Coastal Police Stations — 8 197.60 

2. Vessels: 12 Tonnes — 16 3200.00 
  5 Tonnes — 8 800.00 

3. Vehicles: Jeeps — 16 64.00 
  Motor Cycles — 24 14.40 

4. Lump-sum assistance for 8 Police Stations 
 @ Rs. 10 lakh per Police Station 80.00 

 Total  4356.00 


